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Friday, this the 15th day of April, 1934

SHRI N. DHARMADAN (3J)
SHRI P.T,THIRUVENGADAM (A)

Beena Rani W/Sub Inspector,

No.402/D {D-1078),

Staff Qtrs. No.B=10/110 Air Indis Colony,

Poorvi Marg, Vasant Vihar,

New Delhi. oo Applizant

By Advocate Shri H,R.Bhutani (Not present)

V/s

1. The Commissioner of Police,'
Police Hd. Qtrs. 1.P.Estate, New
Delhi,

2, The Dy. Commissioner of Police,
Indira Gandhi International Airport, _ _
Palam Air Port, Nsw Delhi. : e« Respondsnts

By Advocate Ms, Ashokaldain .

N. DHARMADAN (J

This cése was taksn-up for final hearing on 11.4.94, Since

" nobody appeared and no representation was made, we have adjburned the

case for today so as to giva a further chance to thevapplicant.

Even today, when the case was taken-up, nonz appeared on behalf of
the applicant. Hence, we are of the view that this aﬁplication tan
be dismissed for default aridion-prosscution. We do so. Therg will be

no order as to costs,
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